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Legislative Assembly Secretariat
National Capital Territory of Delhi
Old Secretariat, Delhi 110 054

No. F.19(11)/2024/LAS/Estt./ 3 @46 — 38 7/ Dated:- A5~ £~ 24
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The Delhi Legislative Assembly Secretariat is organizing the following
programmes in the premises of the Legislative Assembly Secretariat: -
Release of the commemorative publication containing speeches of Justice Sir
Ashutosh Mukherjee in Delhi Legislative Assembly on 30.06.2026; and

» Local Study Visit of the Joint Committee on the Constitution (129! Amendment) Bill,

2024 and the Union Territories Laws (Amendment) Bill, 2024 in the National Capital
Territory of Delhi on 01.07.2026.

In connection with the above programmes, a review meeting has been
scheduled on Friday, 26 June, 2026 at 2.00 P.M. in MLA’s Lounge No.1, Legislative
Assembly Secretariat, Old Secretariat, Delhi.

All officers of the Secretariat are hereby directed to attend the meeting.
Further, in compliance with the directions of the Hon’ble Speaker, Delhi Legislative
Assembly, all Officers shall ensure their presence in the Office by 01.00 P.M. on
26.06.2026 for attending the aforesaid meeting and office will remain open after
01.00 P.M. to 06:30 P.M.

This issues with the prior approval of the Competent(A

1ority(LA).
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£ /L RAVINDER SINGH)
- DEPUTY SECRETARY/HOO
No. F.19(11)/2024/LAS/Estt./ Dated:-

Copy forwarded to the following for information: -
1. The Secretary to Hon'ble Speaker, LAS, Delhi.
2. The Controller of Accounts, LAS, Delhi.
3. The Press Secretary/Joint Secretary to Hon'ble Speaker, LAS, Delhi.
4. 0SD to Hon'ble Speaker/ Director (BLS), LAS, Delhi.
5. OSD to Hon’ble Deputy Speaker LAS, Delhl
6. PS to Secretary (LA), LAS, Delhi



